DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART - II
(General Information relating to Legislative & other Matters)

WEDNESDAY, MARCH 8, 2000 / PHALGUN 18, 1921 (SAKA)

No.70
SECOND BUDGET SESSION OF THE SECOND LEGISLATIVE ASSEMBLY

BUDGET SESSION EXTENDED TILL 7TH APRIL,2000
In continuation of Bulletin No.69 on the above subject

which has already been circulated, Hon'ble Members are informed
that Hon'ble Speaker, in consultation with the Leader of the
House and Leader of the BJP Legislature Party, has decided to
extend the sittings of the House till 7th April,2000.

Question Hour shall be equally applicable for the extended
sittings of the House and the distribution of days on the 4

extended sittings would be as follows :-

S.No. Departments Date of Last Date Date of
sitting of receipt holding
of notices ballots
of gquestions for
for the determining
Departments pricrity
indicated for oral
in Col.2 answers
Lo Adm. Reforms, Gen. 04.4.2000 22.3.2000 22 32000
Adm., Development, upto 3.00 PM at 5.00 PM
Excise, Labour,
Law & Justice,
Urban Development,
Welfare of SC/ST
Water & Power
2. Services, Vigilance 05.4.2000 233 22000 23.3.2000
environment, upte 3.00 PM at 5 00 PM
Forest & Wild
Life, Tourism,
Elections, Trg.
& Technical
Education, Higher
Education,
Education, Preve-
ntion of Food
Adulteration,
Transpaort
3 Food & Supplies 06.4.2000 24, 3.2000 24 .3,2000
Public Relations, upto 3.00 PM at 5.00 PM
Sales Tax,
Gurudwara

Elections, Finance
Social Welfare,
Employment,

Home, Jails,
Revenue, Coope-
rative



(9

4. Land & Bldg, 07.4.2000 24.3.2000 24.3.2000
Irrigation & Flood upto 3.00 PM at 5.00 PM
Control,; Indus-
tries, Medical &

Public Health,
Family Welfare,
Language, Planning,
Deptt. of Infor-
mation and Techao-
logy.

SPECTAL MENTIONS UNDER RULE 287 : shall be taken up as usual on all

days of extended sittings.

PRIVATE MEMBERS' BUSINESS

The Friday falling on 7th April,2000 will be devoted to the
transaction of Private Members' Business. The Hon'ble Members can give
Notices of Bills and Resolutions to be taken up on 7th April,2000 upto
3.00 PM on 22nd March,2000 balloting for which will be taken up on the

same day.

S.K. SHARMA
Secretary
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